THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.VII-21/2008(Pt.); 235 /A

From .- Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

To, The Joint Registrar,
Gauhati High Court,
Itanagar Permanent Bench,
Arunachal Pradesh. I
Dated Guwahati, |0 January, 2025.

Sub:- Casual Leave.
Ref:- Your letter No.HC(IB)—VIG/01/2024/ 17-19 Dated 07.01.2025.
Sir,

Yours faithfuily,

Sl -

JT. REGISTRAR (VIGILANCE

Hemo No.HC.VII-21/2008(Pt.)/ 236 ~ 237 ;A gated , 10- 01~ 227§
Copy to:

L. Shri Tto Basar, District & Sessions Judge, Bomdila, West Kameng District,

Arunachal Pradesh.
2. The Project Manager, Gauhati High Court. /Z
JT. REGISTRAR (VIGILANCE! %



